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Electric Vehicle Developed by B.H. E. L.

6968. DR. VASANT KUMAR PANDIT:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether Vehicle Research and Deve-
lopment (VRDE) of BHEL has deve-
loped an electric Vehicle:;

(b) whether tests were carried on this
vehicle;

(¢) if so, the description, capacity,
road worthiness and economical aspects
of the vehicle;

(d) whether Government have taken any

decision regarding commercial production
of this vehicle; and

(e) if so, the details thereof?

THE MINISTER OF INDUSTRY
AND STEEL AND MINES (SHRI
NARAYAN DATT TIWARI):
‘@) There is no VRDE organisation in
IHEL. However, BHEL has developed

rototype Battery Powered Electric
vehicles as part of its R & D programme.
BHEL has also developed and supplied a
chopper control unit to the Vehicle Resea-
rch and Develpment Establishment of
Defence for ? vehicles of half tonne pay
load being developed by them.

(b) Battery powered electric vehicles
have been tested extensively for operating
range per charge, maximum a speed and
rate of energy consumption.

(c) The vehicles have capacity for 12
passengers puls driver. The {irst prototype
vehicle has been in surccessful operation
for the lust two years. The economics
would berclevant only when commercial
production is estuolished.

(d) and (e). No, Sir.

Guaraniee by Top Executive of Rourkela
Steel Plant to Private Firm

6969. SHRI R. P. SARANGI: Will the
Minister of STEFL. AND MINES be
pleased to state:

(a) whether it is a fact that a top execu-

tive of Rourkela Steel Plant had signed as
Guarantor of a private firm M/s. India
Engineering and Foundry Works, in the
Industrial Estate Branch of State Bank of
India, Rourkela ; and

(b) if so, when he ceased to be the
guarantor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND STEEL
AND MINES (SHRI CHARANIJIT CHA-
NANA): (a) and (b). Yes, Sir.'In his personal
capacity, Dr. N.S.Datar, Managing Direc-
tor of Rourkela Steel Plant had given bank
guarantees in favour of M/s. India Foundry
and Engineering Works, Rourkela—a firme
run by his brother Shri A. S. Datar. Dr.
Datar still continues to be the guarantor.

News item ‘‘Tortured for not Bribing
Police®’

6970. SHRI NAWAL KISHORE SHA-
RMA:
SHRI MAGAL RAM PREMI:
SHRI TRILOK CHAND:
SHRICHHOTEY SINGH YADAV:
SHRI AMAR ROYPRADHAN:
PROF. MADHU DANDAVATE:

Will the Minister of HOME AFFAIRS
be pleased (o state :

(a) whether the atiention of Govern-
ment has been drawn (o a'news item
which appeared in the Indiar Express dated
20th February, 1982 under the heading
‘Tortured for not bribing Police’;

(b) if so, the facts thereabout; and

(c) what action has been taken or is
proposed to be taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMENTARY
AAFFAIRS (SHR1 P. VENKATASUBBA-
TAH): (a) Yes, Sir.

(b) In the evening of 17th February,
1982, there was a quarrel between one
Madan Lal and a Dhaba owner, Ram Lal,
over the payvment of 75 paise [or the chapa-
ties, eaten at the Dhaba by Madan Lal.
Subsequently, a report was lodged by one,
Satrughan, a servant of Ram Lal at the
Police Station, Civil Lines, alleging that he
as well as the Dhaba owner were beaten by
Madan Lal, when he was asked to make
payment for the chapaties. The report was
marked by the Station House Officer to
a Sub-Inspector for further action.

Orn the same evening, the Police Contral
Room received information about a quarrel
between two neighbours at Majnoo Ka
Tila. The Police Control Room passed on
this information to the Police Station, Civil
Lines and a Sub-Inspector, H. P, Sirgh along
with some constables went to the spot
and brought Madan Lal among others
to the Police Station and a case under the
Arms Act was registered against him.
Madan Lal was taken for medical examina-
tion as according to Police, he was smelling
of alcohol. He was examined by the Medi-
cal Officer of the Police Hospital at 12,30~
P. M. on 18-2-1982,
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On 19-2-1982; a complaint was made to
the Commissioner of Police that Madan
Lal " had been mercilessly beaten
by some officials of Police Station, Civil
Lines. It was also alleged that an amount
of Rs. 450/was paid to the police to
secure the release of one Om Prakash, who
was also taken to the Police Station along
with Madan Lal. An immediate enquiry

- was ordered to the same date and Madan
Lal was sent for treatment to the Jai-
parkash Narayan Hospital.

(©) An enquiry was conducted by the
Vigilance Branch of the Delhi Police,
who came to the conclusion that the case
registered against Madan Lal under the
Arms Act, appeared prima facie to be

- false. The enquiry further revealed that
Madan Lal was tortured. However, the
allegation of payment of Rs. 450/- for
securing the release of Om Prakash was
not established.

Sub-Inspecter H. P. Singh has been
placed under suspension. The three consta-
bles, involved in the incident have been
transferred to the Police Lines North
District. It has been decided to hold a
departmental enquiry against all the four
police officials. The Station House Officer
has been transferred out of the District.
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